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Complaints Lodged at Sholapur Central 

post/Telegraph office 

6591. SHRI SATISH PRADHAN: 

Will the Minister of 

COMMUNICATIONS   be   pleased   to 

state: 

(a) how many complaints have been 

entered in the complaint book kept at 

Shoiapur Central Post Telegraph Office; 

(b.) whether a Member of Parliament 

lodged a complaint in Shoiapur Central 

Post/Telegraph office during the year 

1993-94; and 

(c) if so, what action has been taken in 

this regard? 

THE MINISTER OF STATE OF THE 

MINISTRY OF COMMUNICATIONS 

(SHRI SUKH RAM): (a) to (c) 

Information for postal side 

Three complaints were registered in the 

Complaint and Suggestion Book of 

Shoiapur Head Post Office during the 

year 1993-94. All the complaints have 

been replied. No complaint was found 

noted by a Member of Parliament. 

Information for Telecom, side 

During the last three years »4 

complaints have been noted in the 

complaint book kept at Central 

Telegraph Office at Shoiapur. A 

complaint was recorded by Shri Prakashji 

Ambedkar, Member of Parliament. 

Departmental action has been taken 

against the delinquent official and the 

Hon'ble Member of Parliament apprised 

of the same. 
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12 NOON 

PAPERS LAID ON THE TABLE 

I. Report and Accounts (1992-93) of 

the Birds Jute and Exports 

Limited, Calcutta and related 

papers 

II. Report and Acounts (1992-93) of 

the Carpet Export Promotion 

Council, Noida, (U.P.) and related 

papers 

III. Report and Accounts (1992-93) of the

 Jute Manufactures 

Development Council, Calcutta and 

related papers 

THE MINISTER OF STATE OF THE 

MINISTRY OF TEXTILES (SHRI G. 

VENKATSWAMI): Madam, I lay on the 

Tabic— 

1. a copy each (in English and Hindi) 

of the following papers, under sub- 

section (1) of section 619A of the 

Companies Act, 1956:— 

(i) Annual Report and Accounts of 

the Birds Jute and Exports 

Limited, Calcuta, for the year 

1992-93, together with the 

Auditors' Report on the 

Accounts and the comments of 

the Comptroller and Auditor 

General of India thereon. 

(ii) Review by Government on the 

working of the above Company. 

(iii) Statement (in English and 

Hindi) giving reasons for the 

delay in laying the papers 

mentioned at (1) above. (Placed 

in Library. See No. LT—5852/ 

94)and also a copy each (in 

English and Hindi) of the 

following papers:— 

II. (a) Annual Report and Accounts 

of the Carpet Export 

Promotion Council, Noida, 

(U.P.), for the year 1992-93, 

together with the Auditors' 

Report on the Accounts. 

(b) Review by Government on the 

working of the above Council. 

(Placed in Library. See No. 

LT. 5960/94) 

III. (a) Eighth Annual Report and 

Accounts of the Jute 

Manufactures Development 

Council, Calcutta, for the 

year 1992-93, together with 

the Audit Report on the 

Accounts. 

(b) Review by Government on the 

working of the above Council. 

(c) Statement giving reasons for the 

delay in laying the papers 

mentioned at (a) above. (Placed 

in Library. See No. LT—5851/ 

94) 

I. Report and Accounts (1992-93) of 

the Small Industries Development 

Bank of India, Lucknow and 

related papers 


